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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CH
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PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)
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ORDER

On the memo filed by both sides mentioning that the Valuer Mr.K.Mohandoss &
Co., Chartered Accountants earlier appointed by the parties turned down the
request, whereby, at their request, earlier Valuer Mr.Nagalingam Muthiah is
hereby replaced  with  Mr.Poosai Durai having  Regn. No.:
IBBI/RV/06/2018/10489 having office MKdandekar And Co., at 2" Floor, Old
No.100, Poonamallee High Road, Kilpauk, Chennai — 600 010 (Email :
poosaidurai@gmail.com).
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